
('b) the' action Government contem-
plate to take to improve th e standard 0 f 
educatioll in these schools for more boys 
loins into N D A. and justirying the 
trainioa/education or the Sainik Schools? 

,THE MINISTER OP DBFENCE 
(SHRI P. V. NARASIMHA R.AO): 
(a) and (b). There has been DO fall in 
the number of candidatets from Sainik 
Schools appearing for the Class X 
examination. For Class XI and Class 
XII, Sainik Schools offer only the 
Science stream keeping jn vjew the 
requirements of the Nat ional Defence 
Academy examination. According to the 
Rules? only those boys are admitted to 
Class XI, who secure at least SS% 
marks in Science and Maths and at least 
~ o?1o marks in aggregate. As this Rule 
was introduced in 1982·83, the number 
of students appearing for Class XU is 
loss compued to those appearing for 
Class X. On an average the percentage 
of boys securing marks above 60% in 
the XII examination is over 40% and is 
c(JOsidercd reasonable. The figure of 
Sainik Schools students selected for the 
NDA ftuctuates from year to year al1d" 
on an average about 30% of the: NDA's 
intake is provided by the Sainik Schools. 

2, The Sainik Schools Society, which 
administers these schools, is conscious 
of the need for constant improvement 
in the schools. The terms and condi-
tions of the staff and the facilities 
provid ed by the schools a re kept under 
review. A Committee headed by the 
Adjutant General, Army Headquarters, 
is studying tho working of the Sainik 
Schools. 

Wage Settlement between IDPL aad its 
Unions 

*213. SHRI P. R. KUMARA-
MANOALAM: 
SHRI K. PRADHANI : 

Will the Minister of CHEMICALS AND 
FER.TILIZERS be pleased to state: 

(a) whether it is a fact tbat in tbe 
Indian Druilas and Pharmaceuticals Ltd. 
(lDPL) tbe wale settlement has not yet 
been signed by all the Unions; 

(b) whether the INTUC Unjons have 
been kept out from the final nelotia-' 
tio.· ~ 

$0 

(c) whether be iR a"pre that the 
approval that bas b,el'J liven to tho 
draft settlement, has been with reduc-
flon aDd that the IDPL workmen aro 
totally dissatisfied with the· same; aDd 

(d) the action bis Ministry is taking 
in tbis ~egard ? 

THE MCNISTER OF CHEMICALS 
AND FERTILIZERS AND INDUSTRY 
AND COMPANY AFFAIRS (SHRI 
VEERBNDRA PATIL) : (a) to (d). The 
I.D.P.L. has reported that all the regis-
tered unions functioning in its various 
units were associated with wage negoti-
ations. The wage revision proposals 
submitted by IDPL management were 
approved by the Government with mar-
ginal changes due to which there WtlS 
discontentment initially among the Wor-
kers in a few units. This has since been 
resolved and the wage agreement has 
already been signed in conciliation in 
some "r the units. It bas also been re-
ported that the agreement will be signed 
in ,the remaining Utllts shortly. 

New method for doubling output of 
Telepbone uolts 

*214. SHRI CHINTA MOHAN: Will 
the Minister of COMM'UNICATIONS 
be pleased to state: 

(a) whether Indian Telephone In-
dustries has invented a new methoj for 
doubling output of telephone units and 
if so, the details thereof and follow up 
action taken; and 

(b) whell this new il1v~ntioa is loiDI 
to be put to use ? 

THE MINISTER OF STATE OF 
THB MINISTRY OF COMMUNICA-
nONS (SHRI RAM NIW AS MIRDHA) : 
(a) and (b). Proposals have been mooted 
and arc UDder the consideration of tbe 
Board of Directors or the Indian Tele-
phone Industr~8 Limited for setting up 
manufacturing capacity ors lekb lines 
of Digital Electronics switchina Equip" 
ment each at their Ban,aJore and Pal. 
ahat Units. The os timated capital cost 
of tho projeot at Ban,alore is RI. C$ 7.45 


